"Chanber WMatter SECTI ON X! |
A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

REVI EW PETI TION (C) NO(s). 607 OF 2005 IN S.L.P.(C) No.2955/ 2005

UNNAMED BABY G RL (M NOR) REP. BY NEXT FRI END

Y. M RANI Petitioner(
s)

VERSUS

Y. VEERAMVA & ORS. Respondent ( s)

Date: 31/03/2005 This Petition was listed in Chanbers today.

CORAM :
HON BLE MR JUSTICE D.M DHARMADHI KARI

HON BLE MR, JUSTI CE B. N. SRI KRl SHNA

By Circulation

UPON perusi ng papers the Court nade the foll ow ng

ORDER

The Review Petition is dismssed in terns of the signed order.



( Satish K. Yadav ) ( S. Thapar )

Court Master PS to Registrar

( Signed order is placed on the file )

I'N THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTI ON

REVI EW PETI TION (C) NO. 607 OF 2005

I'N

SLP (C) No. 2955 OF 2005

UNNAVED BABY G RL (M NOR) REP. BY

NEXT FRIEND Y.MRANI PETI TI
ONER( S)

VERSUS
Y. VEERAMVA & ORS. RESP
ONDENT( S)

We have carefully gone through the review petition and the connected r
ecords.

We do not find any nerit therein. The review petition is, therefore, dismssed.



( D. M DHARMADHI KA

( B.N. SRIKRI SHNA )

NEW DELHI ;

MARCH 31, 2005.



